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and the Ministry of Environment, Forest and Climate Change to provide full waiver on
payment of CA and NPV so that NIT, Mizoram can resume the infrastructural
development of its campus at Lengpui at the earliest and without further delay. Thank
you, Sir, for giving me this opportunity.

MR. DEPUTY CHAIRMAN: The hon. Member, Dr. John Brittas (Kerala) associated
himself with the matter raised by the hon. Member, Shri K. Vanlalvena (Mizoram).

Shrimati Jebi Mather Hisham; not present. Dr. Kalpana Saini, 'Need for a legal
framework to regulate the harmful contents on social media platforms.'

Need for a legal framework to regulate the harmful contents on social media platforms
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Kalpana Saini: Shri Pradip Kumar Varma
(Jharkhand), Shri Mayankbhai Jaydevbhai Nayak (Guijarat), Shri Mahendra Bhatt
(Uttarakhand), Smt. S. Phangnon Konyak (Nagaland), Shrimati Sumitra Balmik
(Madhya Pradesh), Shrimati Geeta alias Chandraprabha (Uttar Pradesh),
Shri Babubhai Jesangbhai Desai (Gujarat), Shri Aditya Prasad (Jharkhand),
Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Govindbhai Laljibhai Dholakia
(Gujarat), Shri Devendra Pratap Singh, (Chhattisgarh), Ms. Indu Bala Goswami
(Himachal Pradesh), Shri Rambhai Harjibhai Mokariya, (Gujarat), Shri Madan
Rathore (Rajasthan), Shri Mission Ranjan Das (Assam), Shri Deepak Prakash
(Jharkhand), Shri Jose K. Mani (Kerala), Ms. Kavita Patidar (Madhya Pradesh),
Shri Ram Chander Jangra (Haryana), Shri Naresh Bansal (Uttarakhand), Dr. Sumer
Singh Solanki (Madhya Pradesh), Smt. Ramilaben Becharbhai Bara, (Gujarat),
Dr. Fauzia Khan (Maharashtra), Shri Sujeet Kumar, (Odisha).

Shrimati Priyanka Chaturvedi; not present. Dr. Medha Vishram Kulkarni,
'Demand to connect Pune with high speed trains.'

Demand to connect Pune with high speed trains
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